and/or Central/State Governments. However, AICTE, grant approval to new technical
institutions in terms of provisions under section 10 (k) of AICTE Act.

Stepping up of pay of senior teachers

1941. SHRI MANGALA KISAN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) the rules/guidelines/procedure in place for settling cases of stepping up of pay
of seniors with respect to such Direct Recruit Junior teachers appointed in the entry pay
in the revised pay structure on or after 1 January, 2006;

{b) whether the same rules/guidelines/procedures are followed in case of teachers
who are working in various Government aided schools; and

{c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI D. PURANDESWARI): (a) to (c) State Governments
follow their own rules, guidelines and procedures in respect of pay structure of teachers.
With regard to teachers under Kendrniya Vidyalaya Sangathan (KVS) and Navodaya
Vidyalaya Samiti (NVS), the stepping up of pay of the senior, with reference to such of
their directly recruited juniors who were recruited on or after 1.1.2006 and whose basic
pay is more than the pay of the seniors in respect of various Government aided schools is
allowed as per instructions/clarifications of Ministry of Finance. The conditions for
stepping up of pay are as under:—

{1)  Stepping up of the basis pay of seniors can be claimed only in the case of those
cadres which have an element of direct recruitment and in cases where a
directly recruited junior is actually drawing more basic pay than the seniors. In
such cases the basic pay of the seniors will be stepped up with reference to the
basic pay of the junior.

(i1) Using these provisions, the Government servants cannot claim stepping up
their revised basic pay with reference to entry pay in the revised pay structure
for direct recruits appointed on or after 1.1.2006 as per Central Civil Services
(Revised Pay) Rules, 2008, if their cadre does not have an element of direct
recruitment, or in cases where no junior is drawing basic pay higher than them.

(i11) Stepping up of pay of the seniors in accordance with the above provisions shall
not be applicable in cases where direct recruits have been granted advance
increment at the time of recruitment.

National Secondary Education Campaign

1942, SHRI NANDI YELLATAH: Will the Mimster of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether Government had planned opening of 11,000 new secondary schools,
upgradation/strengthening of 60,000 secondary schools and recruitment of approximately
two lakh teachers upto 2011-12, to increase admission rate at secondary level from
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present 52 per cent to 70 per cent under National Secondary Education Campaign
(NSEC);

{b) if so, details of funds released to various States under NSEC in each year of
Eleventh Five Year Plan and utilization by each State, indicating number of new
classrooms/laboratories/libraries/computers provided for secondary level students; and

{c) growth achieved in enrolment rate in secondary classes under NSEC overall
and State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI D. PURANDESWARI): () A new centrally sponsored
scheme “Rashtriya Madhyamik Shiksha Abhiyan (RMSA)” was launched in March, 2009
to enhance access to secondary education and to improve its quality, while ensuring
equity. The target for the Eleventh Plan period includes setting up of about 11000 new
schools and strengthening of about 44000 existing secondary schools, recruitment of
teachers in new schools as per norm and recruitment of additional teachers to reduce
Pupil Teacher Ratio (PTR) in the existing secondary schools. The objective of the scheme
1s to achieve a GHER of 75% for classes IX and X within 5 years by providing a secondary
school within a reasonable distance of every habitation.

{(b) State-wise details of fund released for implementation of Annual Plan
2009-10 and utilization by the State Governments are given in Statement-I (See below).
No fund has been released for implementation of Annual Plan 2010-11.

State-wise details of new secondary schools approved and interventions approved for
strengthening of existing secondary schools under Annual Plans 2009-10 and
2010-11 are given in Statement-IT and III (See below) respectively.

{c) Since the scheme 1s being implemented {rom 2009-10, it 1s too early to assess
its impact.

Statement-I

State-wise details of funds released and utilization reported by the Sate
Gaovernments under RMSA Annual Plan 2009-10

(Rs. in crore)

SL States/UTs Total fund released Utilized amount reported
No. by State Governments™
1 2 3 4

1. Andhra Pradesh 269.76 149.11

2 Arunachal Pradesh 0.29

3. Assam 6.35 4.02

4. Bihar 16.72 16.67
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—_

2 3 4

5. Chhattisgarh 56.32 53.95
6 Goa 0.31 0.22
7. Gujarat 10.06
8. Haryana 3.85
9. Himachal Pradesh 15.06 12.65
10, Jammu and Kashmir 8.32
11.  Jharkhand 71.17 12.30
12, Karnataka 71.13 24.73
13. Kerala 8.93 6.62
14, Madhya Pradesh 92.58 68.90
15.  Maharashtra 3.74
16.  Manipur 17.64 12.46
17.  Meghalaya 1.06
18.  Mizoram 16.41 16.38
19, Nagaland 10.94
20.  Orissa 71.40
21.  Punjab 23.25 22.94
22.  Rajasthan 16.18 13.50
23, Sikkim 2.30
24.  Tamil Nadu 52.19 52.19
25.  Tripura 9.58 552
26. Uttar Pradesh 29.00 21.75
27.  Uttarakhand 19.19
28.  West Bengal 10.99
29.  Andaman and Nicobar 0.00

Islands
30. Lakshadweep 1.10
31.  Puducherry 1.50 1.30

*¥Utilization figures are based on information furnished by State Governments. For the
remaining States, utilization has not been reported.
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Statement-IT

State-wise sanctioned numbers of new schools and existing schools for sirengthening/improvement against RMSA Annuvial Plan 2009-10

Sl Name of State No. of new No. of Additional facilities approved as part of strengthening of existing schools
No. schools schools Separate
approved approved Additional Science Lab Computer Art/Craft/ Library Toilet Blk./
for classroom lab equipment 1001 Culture Drinking
strengthening r00m water facility
1 2 3 4 5 6 7 8 9 10 11
1. Andaman and Nicobar 0 0 0 0 0 0 0 0 0
Island
2. Andhra Pradesh 0 1656 3312 1656 1656 1656 1656 1656 1656
3. Arunachal Pradesh 0 0 0 0 0 0 0 0 0
4. Assam 0 0 0 0 0 0 0 0 0
5.  Bihar 350 0 0 0 0 0 0 0 0
6. Chhattisgarh 218 0 0 0 0 0 0 0 0
7. Goa 0 T4 0 0 0 0 0 0 74
8. Gujarat 0 143 133 57 143 58 79 63 143
9.  Haryana 0 0 0 0 0 0 0 0 0
10. Himachal Pradesh 69 0 0 0 0 0 0 0 0
11. Jammu and Kashmir 69 360 158 79 79 79 79 79 360
12. Tharkhand 300 24 48 24 24 24 24 24 24

141



1 2 3 4 5 6 7 8 9 10 11
13. Karnataka 80 1646 1861 846 0 660 788 860 870
14. Kerala 60 0 0 0 0 0 0 0 0
15. Lakshadweep 4 11 16 8 8 5 11 11 22
16. Madhya Pradesh 341 1459 1970 746 460 469 498 457 1071
17. Maharashtra 0 120 0 0 0 0 0 0 120
18. Manipur 44 224 202 128 128 165 224 95 224
19. Meghalaya 0 20 20 14 0 5 20 15 15
20. Mizoram 23 154 280 133 154 154 154 132 128
21. Nagaland 35 126 100 100 0 95 0 132 0
22. Orissa 300 0 0 0 0 0 0 0 0
23. Puducherry 0 24 16 24 24 24 24 24 24
24. Punjab 70 0 0 0 0 0 0 0 0
25. Rajasthan 0 0 0 0 0 0 0 0 0
26. Sikldim 0 61 50 41 6l 0 0 36 40
27. Tamil Nadu 200 0 0 0 0 0 0 0 0
28. Tripura 0 97 159 97 97 97 97 97 141
29. Uttar Pradesh 254 0 0 0 0 0 0 0 0
30. Uttarakhand 23 269 137 75 808 55 41 69 202
31. West Bengal 38 96 192 96 96 96 0 96 39
COMPONENT-WISE TOTAL: 2478 7264 8325 3953 2834 3491 3654 3681 4012
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Statement-IIT

State-wise sanctioned numbers of new schools and existing schools for strengthening/improvement against

RMSA Annual Plan 2010-11 (as on 25.11.2010)

Name of State No. of No. of Additional facilities approved as part of strengthening of existing schools
new schools
schools approved Additional Science Lab  Computer Art/Craft/ Library  Head- Office Girl’s  Separate
approved for classroom lab equipment room Culture Master’s  room activity  Toilet
streng- room room room Blk./
thenming Drinking
water
facility
2 3 4 5 6 7 8 9 10 11 12 13 14
Andhra Pradesh 0 487 898 282 282 282 282 282 0 0 0 242
Arunachal Pradesh 11 100 248 86 86 100 99 85 0 0 0 100
Chandigarh Administration 4 8 11 1 1 0 0 3 0 0 0 8
Chhattisgarh 514 584 1698 405 405 469 553 485 350 0 0 584
Gujarat 72 0 0 0 0 0 0 0 0 0 0 0
Haryana 32 1402 965 709 709 87 1371 1035 170 0 1337 35
Himachal Pradesh 45 351 474 110 110 123 324 166 46 201 345 351
Madhya Pradesh 0 1872 2144 1072 1072 1072 1072 1072 1072 0 0 1072
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9. Maharashtra 0 693 482 206 206 243 603 447 92 118 0 0

10. Orissa 400 847 881 766 766 0 0 773 313 155 0 847

11. Pumjab 79 907 398 350 350 0 878 581 199 655 0 907

12. Tripura 42 45 59 41 41 45 45 44 20 0 0 45

13. Uttarakhand 58 139 253 73 73 133 132 122 0 0 0 139
ToOTAL: 1257 7435

Note: 1. Till date, Annual Plan proposals 2010-11 from 13 States/UTs have been appraised by the Ministry.
2. No fund has been released for implementation of Annual Plan proposals 2010-11.

3. Out of 1872 schools approved for strengthening in Madhva Pradesh, the component-wise details for 800 schools are to be worked out based on the
details provided by the State Government.
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